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CP No.(IB)64/ALD/2017

Sh. Ranjan Mukherjee along with Sh. Saurabh Basu, Advocates representing
RP Mr. Y. Gupta is present in the Court.

Progress report dated 31.08.2018 has been filed on behalf of RP, which is
taken on record. He has informed that the Corporate Debtor is not cooperating in
completion of CIRP. Hence, Corporate Debtor is directed to cooperate with the RP,

failing which, we will take action against the Corporate Debtor.

List the matter on 20" September, 2018 for further consideration.
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